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referred to « Standing Committee 
eansisting of tta  raipsctho Chief 
Begins—  at the two States with e 
representative of the C.W. ft P.C. as 
Chairman. The advice given by this 
Committee w ill be given due weight 
by the Punjab Government This 
Committee will come into operation 
an and when a dispute arises between 
the two States.

Dam on the Yamana

{
8hri Bam KrUtta Gupta: 
Skri D. C. Sharma:

Shri Bhakt Danhaa:

Will the Minister of Irrigation u 4  
Power be pleased to refer to the reply 

given to Unstarred Question No. 3600 
an 28th April, 1959 and state:

(a) whether Government have 
examined the Report for construction 
of a project on Yamuna, and

(b) if so, nature of steps taken so 
far for construction of this dam?

The Depety Minister of IrrlgitM  
and Power (Shrl Hathi): (a) The
answer is in the affirmative.

(b) The examination of the Koch 
Dam project on Yamuna has revealed 
that it is uneconomic and should be 
dropped.

Inter-State Waters Dispute between 
Mysore and Madras

__J  Shri Bam Krishan Gupta:
\  Shrl N. B. Mnnisamy:

Will the Minister of Irrigation and 
Tower be pleased to refer to the reply 
given to Starred Question No. 2092 
on th? 28th April, 1959 and state the 
steps taken so far for calling an early 
meeting of the representatives of the 
Madras and Mysore Governments to 
discuss their differences in sharing the 
waters of the Cauvery?

The Pa—ty Minister of Irrigation 
and Power (Shri HatM): The State 
Governments concerned were request­
ed in May, 1909 to furnish relevant

£*ta for purposes of tbe inter-Sttte 
~%ference. A Member of the Can- 

Watet and F m nt OpmmMbn 
vl*ited Madras aqd Bangalore to 
“ fleet the data and to discuss the 
“flails with the Governments of 
. ̂ sore and Madras. He held disous- 

**Sis with representatives at both the 
r V e rnmwits in the first week of 
J**he, 1950. The two State Govern­
ments have been requested to furnish 
™Hher information on certain points 
arising out of these discussions, which 
18 still awaited.

Bnml KeetriteaUon in P n j t l

rShri Bam Krishan Gupta: 
MJ J  Shri D. C. Sharma:

J g&rt AftL Stafh ffardadT: 
|_Shri Hem BaJ:

Will the Minister of Irrigation and 
. wer be pleased to refer to the reply 

ff^en to Unstarred Question No. 4019 
on the 6th May, 1959 and state:

ta) whether the Punjab Govern- 
m^nt have asked for any aid for the 
ruial electrification programme during 
19fo-59;

tb) if so, the action taken by the 
<-'entre in this regard; and

(c) the amount proposed to be 
^ \en  during 1959-60?

the Depnty Minister of IrrigatteOi 
*“d Power (Shri Hathi): (a) No
*®|uest has been received from the 
®°>veminent of Punjab for any aid for 
ruVal electriilcatiun programme dur-

1958-59.
tb) Does not aiise.
Ac) This will be decided, if and 

^ten  a request is received from the 
“Kte Government

LA.C. Dakota Crash

<__ rShif Bam Krishan Gupta:
™  MaMa Alunad;
'Will the Minister of Transport and. 

°Sannqieyttai be pleased to ssfer 
the statement made by the Deputy




